Declaration of Assets and Liabilities @//)
Year.ﬂ?@.‘g%:gz.

I,.I@J@Léfé......&Jﬁmn/daughtedwife ofmé‘fﬂrrl/v‘f}%)ﬁﬂ f@.ﬂ#
aged43 years, belonging to J/HAKAMMHFGMM)’ PATNA

service and presently working asﬂ’{rﬁ(éArfé/V)/fNT

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

%
" 0@;}' ’ myself, my spouse and dependants*:

Iz
0 A. Details of movable assets

(Assets in joint name indicating the extent of joint ownership will also have to be

3 given)
Qe
%\ng Sr. Description Self Spouse Dependan | Dependant- | Dependan
&(\ No. Name(S) t-1 2 t-3
. Name Name Etc. Name
L(i) Cash .53}5015/" PRITT DT | gaor] pomig)

e i | | 2205%] ~ 4 | L8] & |- ao]
Institutions And | ad" 82°23 %) gﬂfyx g;»gw NiL | M
Non-Banking 5&,4;45”(4 WWWJ/’“WE’JQH

Compenes | il
(iii) | Bonds,
Eshntizse ond. | VAL f\/f L NIL NIL N/L-

Shares in
companies

(iv) | Other financial [/C

institutions, q é/c
NSS, Postal /_?ZJ'D JM /'0,640 » N‘IL N/L

Savings, LIC

Policies, etc )/ ){g&l
(v) | Motor Vehicles T
ils of JUPITER ) ; , :
e SR Nt | il | L | nol
BR3144 £452
(vi) Jdewe:Ier\F (give 6)41,( Yy
etails o !
weight and N_]/_ LR Site NIt NfA N/L
value) |
(vii) | Other assets,
h | . ' v
feamsr | AL Net | NIL| ML | il
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

Companies should be given.
* Dependant here means a person substantially dependent on the income of the

e€Mmployee.
TR NER




B.

also have to be indicated]

Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will

Sr.
No.

Description

"~ Self Spouse
Name(S) t-1
Name

Dependan

Dependan | Dependant-
t-2 ¢ 3
Name Etc. Name

(i)

Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

(if)

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total

measurement)
-Current market value

pit

-Current market value |

NIL

NIL

NIL| NIl

NIL

NiIL

N ML

(iii)

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

g
Kb 2o
(9>

Pt -38 |
S - Kot |

NIt

Mie | Nil

(iv)

Houses / Apartments,
etc.

- Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

NiL

Nt

Nl Nid

(v)

Others (such as
interest in property)

NIE

g

NiL | NIL

(2)

institutions and government dues:-

I give herein below the details of my liabilities / over dues to public financial

[Note : Please give separate details for each item)

Sr.
No.

Description

Name & address of Bank /
Financial Institutions(s) /
Department (s)

Amount cutstanding as

(i) Loans from Banks

NIL

NI L

(@)

(i) Loans from financial
institutions

Bt

NI L

(iii) Government Dues:

accommodation

(a) dues to departments
dealing with government

NIL

N/ L

dealing with supply of
water

(b) dues to departments

N/L

NI L

dealing with supply of
electricity

(c) dues to departments

L

NI L

T atE



"{dj dues to departments

dealing with telephones

(e) dues to departments
dealing with government
transport (including

aircraft and helicopters)

NI

(f) Other dues, if any

NIL

NI &

Home District .-

I hereby deciare

(b) i)__Irr-ﬂ:.o—h"ie Tax including
surcharge [Also indicate ﬂﬂm"
the assessment year upto /1'“&“ )’M }M)-}J A//L
which Income Tax Return .'PAN Ne -
filed. Give also Permanent ‘gﬁﬂff LO5F M
Account Number (PAN)]
(i) Wealth Tax [Also
indicate the assessment /L N/L
year upto which Wealth N
Tax return filed. ] ;
(i) Sales Tax [Only in
case of proprietary / L IL
business] N N
(iv) Property Tax N/ L NI L
C. Personal Detail
GPF/CPF/PRAN No. :- fﬁ/ﬁif? = L
Gender - II] (M/F)
Date of Birth -
e BYENET, q 5 | oommyyyy)
Class/Grou -
pap C (A/BIC
Cadre

(Full Name e.qg. B.A.S.-Bihar Administrative gervicer

B.S.S.- Bihar Secretariat Service etc.)

K411 1AL

knowledge and belief.

Place:..

PATHA...

Date: @.,Q‘ 0029?3

Note : Please sign each page of the declara
white paper with computer typed (single side) in pre

that the above det

ails are true to the best of my

Signature ... oy L“\S%m ....................
Name of Employee: K/?’JGNM&;%W

Department:ﬂ/ﬁ%jﬁ.L&/fﬁﬁfﬂ-kgﬁ’gﬁ'y&{r

tion. Asset declaration form must be in A4 size
scribed format.



